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Santacruz West Branch, Plot No. 16/D, Veer Building, Corner of Tagore &
Dattatreya Road, Brahmakumari Chow, Santacruz (W), Mumbai - 400054.

The following Lockers will be break open, if rent is not paid within 15 days from
this advertisement at the convenience of branch. If any articles found in the locker,
will be sold in public auction as per banks extant guidelines. Sale proceeds will be
adjusted towards the cost, rent arrears and any surplus will be payable to customer.

BREAK OPEN OF LOCKERS

S.No Physical Locker
Number

CBS Locker
Number Name of Customer

1 9911743708 12 Savita Gandhiram Sundaram
2 9912323396 43 Anil Kumar
3 9911534444 66 Sonawane N B
4 9911559016 120 Tariq Abdullah Shiba
5 9911743403 136 Laxmi Laxmidas Boodh
6 9911560521 168 Karelia Sudha Chandrakant
7 9911560565 173 Tushar Damarshi Sheth
8 9912200374 180 Ferdinand Dsouza (C
9 9911583913 251 Sadhana Mukesh Haria
10 9912200476 260 G. Niranjana (Cif Open Fo
11 9912200454 292 Mohammed Latif Kamal (Cif
12 9912210655 331 Shah Babulal
13 9911731770 336 Nikhil Ramakant Vora
14 9912195567 384 Ramesh Somchandbhai Rames
15 9911565723 385 Renukaben K. Shah

Date: 22.02.2025
Place : Mumbai

Sd/-
Authorized Officer, Indian Bank

NOTICE
Notice is hereby given that the share certificate no(s) 2022896
for 1104 shares bearing distinctive no(s) 6989841 – 6990944
under Folio No. S000958 and Face Value of Rs. 5/- each,
standing in the name(s) of SH. S RAM SINGH in the books of
M/s MAHINDRA & MAHINDRA LTD., has/have been lost/misplaced/
destroyed the advertiser has/have applied to the company for issue of
duplicate share certificate(s) in lieu thereof. Any person(s) who has/
have claim(s) on the said shares should lodge such claim(s) with the
company’s registrars and transfer agents viz Kfin Technologies Limited,
Selenium Tower B, Plot No: 31-32 Gachibowli, Financial District,
Nanakramguda, Hyderabad - 500 032 within 15 days from the date of
this notice failing which the company will proceed to issue duplicate
share certificate(s) in respect of the said shares.
Date: 21-02-2025 Name(s) of the Survivor(s)
Place: Chandigarh ASPAN SINGH

Whilst care is taken prior to
acceptance of advertising copy, it is
not possible to verify its contents.
The Indian Express (P.) Limited cannot
be held responsible for such contents,
nor for any loss or damage incurred
as a result of transactions with
companies, associations or
individuals advertising in its
newspapers or Publications. We
therefore recommend that readers
make necessary inquiries before
sending any monies or entering into
any agreements with advertisers or
otherwise acting on an advertisement
in any manner whatsoever.
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